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Llcllldlalel aad Grad.-1eI In Medieine In 
Ranway Hospitals 

4880. SHRI P. ANTONY REDDY: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that the High Court 
of Madras on Writ Petition Nos. 717 and 
2174 of 1966, have ordered that there should 
be no difference in matters of scale of pay, 
grades and promotions hetween Licentiates 
in Medicine and Graduates in Medicine 
working in Railway lIospitals; and 

(b) if so, the action taken by the Railway 
Board on this order? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA): (a) and (b). Yes. 
An appeal has been filed against the decision 
of the Madrds High Court and the case i. 
sub-jl/diu. 

4881. SHRI R. BARUA: Will the Minla-
ter of COMMERCE be pleued to state: 

(a) whether it is a fact that an eight 
member delegation visited Malaysia recently 
to aplore further posibilitia or establish-
m. Indo-Malaysian joint ventures; 

(b) if 10, the 1I&mc:s of the memben of the 
deleption; 

(e) the IUbjeeU dileuslcd and the RllUlts 
tbereof; and 

(d) whether any qreemeDt .. reached 
'-'- tbe two COIIIItria ill tbiI reprd7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHO. SHAFI QURESHI): (a) A ICvcn 
member deleption sponsored by the Federa-
tion of Indian Chamben of Commerce and 
Industry visited Malaysia in November, 
1968 to explore In'" alia the poaslbilities of 
establishment with Indian parties of joint 
ventures in Malaysia. 

(b) The members of the deleptions were: 
(I) Shri S. P. Oodrej 
(2) Shri M. L. Apte 
(3) Shri Vijay K. Chauhan 
(4) Shri V. Isvaran 
(~) Shri Bishen Sahai 
(6) Shri Ranjit Shah 
(7) Dr. Ram Gopal Alrawal 

(c) and (d). The detailed Report of the 
Deleption is still awaited. 

PromotIon 01 Clus IV Employees .. Teieplloae 
Operator 011 die N ..... ltaU., 

4882. SHRI YASHPAL SINGH: Will 
the Minister nf RAILWAYS be pleased to 
refer to the reply given to Un.tarred Queotlon 
No. 8319 on the 23rd April. 1968 and ~tate: 

(a) whether it is a fact that the Railway 
Roard has sent orden to the Nothern Rail-
way Headquarten office, New Deihl to .".. 
gularise the services of cla.s IV stalT a. Tele-
phone Operator who were promoted in tl,;, 
connection; 

(b) if '0, whether the orden have been 
implemented by the llcadquartcn offICe; and 

(e) if not. the reasons for the delay? 

THE MINISTER OF RAILWAYS (SHRI 
C. M. POONACHA): (a) Yes, a IJIDCiaI 
dlspentation hal been liven by the Railway 
Board for the rel'dan...tion of theIC _. 

(b) Neceau.ry instructions have been 
!MUDd by the Hcoadquarf4ln oIIIce, Nothern 
Rallwa,., to the DlvIaIonaI authoritlal. 

(e) Does not arile. 

4883. SHRI KANW41l LAL GUPTA: 
wm tile MiDIIIer 01 JlA.fLW A VS be Pw-s 
to .... : 

(a) ........ It It a rKt"" tile ........ 




